Adoption Of A Motto

It is essential for every organization to have a motto. The Academy did not have its
own motto. The National motto, Satyameva Jayate was being used by the Madhya
Pradesh State Judicial Academy. The National motto is the overarching guiding
principle which every organization in the country must necessarily abide by. In
addition to this, it is essential for an organization to have a motto that indicates its
own specific values, principles, aims and objects. Hence, it was important for the
Madhya Pradesh State Judicial Academy to have its own motto, its own driving force.

The fundamental objective of the Academy is to train the judicial officers in sucha
manner so as to enable them to perform their duties in the best way possible.
Essentially, to bolster their capacity through various techniques and diverse training
thereby ensuring that the judicial officers become better than what they were beforethe
training. Keeping its aims and objects in mind, on August 05, 2022, the Academy
adopted a new motto, the ‘Pursuit of Excellence’, as suggested by the Chief Justice.

Through this new motto, the Academy hopes to instill in every judicial officer the
desire to pursue excellence. The desire to not just do the bare minimum but to striveto
be the best. It is hoped that the judicial officers would inculcate this and ensurethat
there is some value addition on a day-to-day basis with the ultimate objective of
achieving excellence. It is with this idea that the Academy adopted the new motto of
‘Pursuit of Excellence’. Post completion of training, this motto must translate into
pursing excellence in the adjudication of cases by ensuring timely justice.
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